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"EFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
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IN THE MATTER OF:
Akshay Tiwari

... Applicant

Versus

Director Defence Officials Welfare Organization & Ors. '
... Respondents

AFFIDAVIT ON_BEHALF OF THE RESPONDENT NO.-5, UTTAR
PRADESH POLLUTION CONTROL BOARD

I, Pankaj Yadav aged about 45 years, S/o Shri Lalmani Yadav presently
posted as Regional Officer, Uttar Pradesh Pollution Control Board, Mathura
(hereinafter referred to as UPPCB), I do hereby solemnly affirm and state on oath

WL’ That in the official capacity mentioned above, I am acquainted with the facts
\ , . aﬁd circumstances of the case and as such I am competent and authorized to
§wear this affidavit.
7.3 -
201 rf'" 'i?hat 1&3{}' smeans of this Original Application (OA), the applicant has
s duestxoned the housing project named “Mulberry Cabana” under progress in
khasra no. 139, Mauza Arun Khadar, Tehsil Sadar, District Mathura, Uttar
Pradesh.

3. That the present matter was taken up before this Hon’ble Tribunal
respectively on 01.09.2025 and 17.10.2025, upon considering the
seriousness of the matter, this Hon’ble Tribunal was pleased to direct the

respondents to file their replies by issuing the notice.

4.  That in compliance to the direction passed by this Hon’ble Tribunal, the

officials of the UPPCB have undertaken the site visit and carried out the

p
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inspecti ite 3 :
pection of the site i question on 15.11.2025, in the presence of the

repres
P entatlve of the prO_]eCt pl'Oponent in questlon

A detail i
Inspection report alongwith its respective annexure is being annexed
herewith and marked as Annexure R5/1.

5. That during the course of the inspection it was found that the project has
been established without obtaining prior Consent to Establish (CTE) and
Consent to Operate (CTO) from the UPPCB. During the inspection, the
representative of the project proponent present had informed that
approximately 64 flats having area about 310 Sq. Ft. each were to be
constructed. In pursuance of the observations made during the inspection,
the UPPCB vide its letter dated 20.11.2025 issued a notice against the
project with direction to stop the construction work with an immediate
effect.

A true copy of letter dated 20.11.2025 with reply is being annexed herewith

and marked as Annexure R5/2.

6 That in continuation to the above the UPPCB on different dates has sent

’ ’ HR \féﬂ&rs to the Executive Engineer, Irrigation Department, Mathura, the

/> ;/_ \Vb sttr;ct Magistrate, Mathura, Deputy Registrar, Mant, Mathura, Member

Secretary SEIAA and YEIDA to provide the information regarding the

ﬁfatter

A true copy of letters is being annexed herewith and marked as Annexure

RS/3.

7.  That it is further most respectfully submitted that the UPPCB in order to
verify the current ground status again carried out the inspection of the
project in question on 08.04.2026.

A detail inspection report alongwith its respective annexure is being annexed

herewith and marked as Annexure R5/4.

.8.  That during the course of inspection the representative present has informed

that about 54 plots were under construction which were demolished by the

YEIDA on 04.02.2026.
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9.  That the present affidavit is being submitted before this Hon’ble Tribunal for

kind perusal and consideration.

10.  Itis most respectfully submitted that this Answering Respondents shall abide

by any order(s) or direction(s) passed by this Hon’ble Tribunal in instant
original application.

11. I state that everything stated above has been stated by me in my official
capacity on and derived from the official records and I state that nothing

material has concealed therefrom.

DEPONENT

VERIFICATION:

Verified at Mathura on this the 17 day of April, 2026 that the contents of
above affidavit are true and correct to my knowledge based on records and
information received and believed to be true, no part of it is false and nothing

rial has been concealed therefrom.

DEPQNENT
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